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ELECTION COMMISSION OF INDIA
NOTIFICATION
New Delhi, the 6th March, 2026

O.N. 8(E).— In pursuance of the provisions of Sub-Section (1) of Section 22 of the Representation of the
People Act, 1951 (43 of 1951), and in supersession of its Notification No. 434/DL-HP/2024(1) dated 30th August, 2024,
the Election Commission of India hereby appoints the following officers of the National Capital Territory of Delhi, as
specified in column (2) of the table below, as Assistant Returning Officer to assist the Returning Officer for the
Parliamentary Constituency in the National Capital Territory of Delhi in the performance of functions of such
Returning Officer:-

TABLE

Number & Name of the Assistant Returning Officer
Parliamentary Constituency
@ 2
SDM (Adarsh Nagar)
SDM (Shalimar Bagh)
SDM (Shakur Basti)

ADM (Central-North)

SDM (HQ), O/o the Dy. Commissioner, Central-North
1-Chandni Chowk SDM (Model Town)

SDM (Sadar Bazar)

SDM (Chandni Chowk)

ADM (Old Delhi)

SDM (HQ), O/o the Dy. Commissioner, Old Delhi
SDM (Burari)

ADM (Outer-North)

SDM- I (HQ), O/o Divisional Commissioner
2-North-East Delhi SDM (HQ), O/o the Dy. Commissioner, Outer-North
ADM (North)

SDM (Yamuna Vihar)

SDM (HQ), O/o the Dy. Commissioner, North-East
SDM (Gokalpur)

SDM- II (HQ), O/o Divisional Commissioner
SDM (Karawal Nagar)

SDM (Jangpura)

SDM (HQ), O/o the Dy. Commissioner, New Delhi
ADM (East)

SDM (HQ), O/o the Dy. Commissioner, East

SDM (Patparganj)

BDO (East)

3- East Delhi SDM (Vishwas Nagar)

SDM (HQ), O/o the Dy. Commissioner, North
SDM (Gandhi Nagar)

SDM (Shahdara)

SDM (Karol Bagh)

SDM (Patel Nagar)

SDM (HQ), O/o the Dy. Commissioner, Central
SDM (Delhi Cantt)

ADM (Central)

SDM (New Delhi)

4-New Delhi SDM (HQ), O/o the Dy. Commissioner, South-East
SDM (Malviya Nagar)

SDM (HQ), O/o the Dy. Commissioner, South
ADM (New Delhi)

SDM (Narela)

SDM ( Badli)

ADM (North-West)

SDM (Bawana)
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HILT =T TSI AT

5-North-West Delhi (SC)

SDM (Mundka)

SDM (Kirari)

SDM (HQ), O/o the Dy. Commissioner, North-West

SDM (Nangloi Jat)

BDO (North-West)

SDM (Rohini)

6-West Delhi

BDO (West)

SDM (Rajouri Garden)

ADM (West)

SDM (HQ), O/o the Dy. Commissioner, West

SDM (Janakpuri)

SDM (Vikaspuri)

SDM (HQ), O/o the Dy. Commissioner, South-West

SDM (Dwarka)

SDM (Matiala)

SDM (Najafgarh)

7-South Delhi

SDM (Bijwasan)

BDO (South-West)

SDM (Mehrauli)

SDM (Chhatarpur)

SDM (Deoli)

ADM (South)

BDO (South)

SDM (Kalkaji)

ADM (South-East)

SDM (Badarpur)

[F. No. 434/DL-HP/2026(1)]

By Order,

N T BHUTIA, Principal Secy.

Uploaded by Dte. of Printing at Government of India Press, Ring Road, Mayapuri, New Delhi-1 10064

and Published by the Controller of Publications, Delhi-110054. SARvEst kumar

SRIVASTAVA




		2026-03-06T22:34:00+0530
	SARVESH KUMAR SRIVASTAVA




